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FAOISa HE 

HAT HALAL AST HL SAL VERT 

(farel stArT) 

Cas: feo: STTET 08, 2012 
  

TART SASS HRA (HIRING Geren fect Hea 

aes Ha te ates He SE, afoss He FST, 

SR Fee | 
Tere BAER atm Haat sp cave (are ws Th STE Ty WSI-ADCOM (I & 

CYDCICR-154/11-12, fetter 19-3-2012 art Qhret Frat Tar S fe SA Use & HH eH ETT es | 
ae Cae ey ar vat ateer Mr, foraenr fac FT VaR :- 
  

  

  

                
  

SLNo. Number Name & address of the Registration The Address of the | Date of issue | Whether Re- 

(including code | dealer to whom declaration | certificate No, of | dealer to whom the | of Forms by | lost/Stolen/ marks 

No.) of Forms/is/are issued by the | the dealer under declaration is/are the dealer destroyed 

declaration department, with date of CST Act 1956 sent 

Forms Lost, °F’ Form issue TIN No. 

destroyed or 

stolen 

1 2 3 4 5 6 7 8 

1 Form ’F’ MIS Heda 29600068184 | M/S L. N. 24-12-08. | Lost in - 

SL. No. Synthetics, No. 131 Polysters Ltd. transit 

KA-F/01- /A, 6th Main, 6th Vapi, Gujarat 

217958 Cross, S.R. Nagar, 

Bangalore-560027 

USM HALAL (faenatiss KX, BOW | 

qous0 Te fesice ST | 

fateaty Fatcad ct stave arta 6g Ui :- 
1 GST RSet HS aTftss HL, SAT VAT | 

2 —- FART RST HSA YS-2, aoa AL, SA WSS | 

3. GAST Sas? GSA afta HK, SAK VAT | 

4. fay SATA Set STTUTT RPS SEUMT AT 10-10 GATT | 

(Geile FA Fs) 

 



ates afteac (fanaftsas Kx, Sow |


